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been fixed under the  Prevention of Ia«port of Rubber
Food Adulteration Act; and

(b)   if so, whether any  executive 
order has been Issueft fixing ita stan
dard of purity and notified to tile tea 
plantation of Kangra?

The Minister of  Commerce  (Shri 
Vinesh Singh): (a) No, Sir.

(b) Does not arise.
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CM. Shri Vasodevaa Nalr:
Shri C. Janardhanan:
Shri B. K. Nayanar:
Shri Umanath:
Shri P. Gooalan:
Shri Satya Narayan Singh: 
Shrimati Soseela Gopalaa:
Shri K. M. Abraham:
Shri P. P. Esthose:'
Shri A. Sreedharan:

Will the Minister of Commerce be 
pleased to state:

(a) whether   Government  have 
given any import licences to  im
port rubber since January, 1967;

(b) if so, the total quantity allow
ed to be imported anTI the foreign 
exchange involved;

(c) whether it is a fact that there 
are huge accumulated stocks of indi
genous rubber available in the coun
try; and

(d) if so, the reasons for not utili
sing these stocks?

The Deputy Minister of Commerce 
(Shri Shall Quresht): (a) and  (b).
Licences for import  of raw rubber, 
valued at Rs. 296.5 lakhs were issued 
from  the 1st  January to the 31st 
March, 1967.  The quantity involved 
is approximately 78 tonnes.

(c) No, Sir.

(d) Does not arise.

Railway  Line from  Kottayam  te
Madarai

M. Shri K. M. Abraham: Will the 
Minister of  Railways be pleased to 
state:

(a) whether there is a proposal for 
extending the Railway line from Kot
tayam to Madurai via  Ponkunnara 
Kumali; and

(b) if so, when it will be finalised?

Tbe Minister of Railways (Skit C.
M. Fooaaeha);  (a) No.

(b) Does not arise.




